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Introduction: 

The Kembatthalli lake was rejuvenated in the year 2022. The lake was full 

with water during the 2022 and 2023. The lake area was relatively well 

maintained and was serving as a recreational area for citizens, habitat for 

birds and animals. The lake’s status has degraded significantly since the year 

2024 with very little water flowing into the lake which has led to most part of 

the lake being empty. There is growth of weeds in the lake. Garbage dumping 

inside the lake premises and in the water body. Following are some of the 

major issues plaguing the Kembattahalli lake. We request the hon’ble tribunal 

to direct the responsible authorities of the Karnataka Government to address 

them so that the lake is restored. 

1.​Incomplete survey of lake area: 

The survey of the lake has been left incomplete, with only one survey number 

being mentioned in the Action Taken Report (ATR). 

The extent of the lake and survey numbers as per the information 

available in public domain: 

a.​ 8 Acres 7 Guntas (Source: BDA, Workshop on “Bring Back the Lakes) 

dated 13.06.2016, Appendix – VII of the reply to the ATR) 

b.​ 7 Acres 20 Guntas (Source: Karnataka Lake Conservation and 

Development Authority(KLDCA) accessed at : 

https://karunadu.karnataka.gov.in/ldakarnataka/Pages/List-of-lakes-in-BB

MP-BDA-LDA-KFD-MI.aspx, Appendix- VIII of the Reply to the ATR) 
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c.​ Village maps of Kembattahalli and Kothanuru show three survey numbers 

- sy no 3 (Kembattahalli), sy no 32/3 (Kottanuru), sy. No 99 

(Kembattahalli). 

d.​ Discrepancies in the survey:  

S.No Discrepancy/Issue 

1 The survey of the committee as per their ATR dtd 
05-08-2022 only mentions sy.no 3. 

Whereas, the lake is comprising of three survey 
numbers: 

1.​ Sy.no 3 of Kembattahalli village, Uttarahalli 

Hobli, Bangalore South Taluk 

2.​ Sy.no 32/3 of Kothanuru village, Uttarahalli 

Hobli,Bangalore South Taluk 

3.​ Sy.no 99 of Kembattahalli village, Uttarahalli 

Hobli, Bangalore South Taluk 

Please see Annexure II(a) - village map of 
Kembattahalli & Annexure II(b) - village map of 
Kothanuru (Reply to the ATR) 
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2 Sy.no 3 Kembathalli village : 5 acres 16 guntas 

Encroachments (as per 2015 survey): 

Road: 19.5 guntas 

Temple: 4.75 guntas 

Private encroachments: 1.00 gunta 

Burial Ground : 0.00 gunta 

Encroachments (as per 2022 survey): 

Road: 0 (road is still in the lake premises but not 
appearing here ?) 

Temple: 12.00 gunta 

Private encroachments: 0.00 gunta (cleared ?) 

Burial Ground : 1 acre 28 guntas 

3 Sy no 32/3 is shown as 1 Acres 02 guntas 

As per KLCDA - 1 acre 33 guntas which is 31 guntas 
less according to Karnataka Lake Conservation and  
Development Authority 

 
https://karunadu.karnataka.gov.in/ldakarnataka/Pages
/List-of-lakes-in-BBMP-BDA-LDA-KFD-MI.aspx 

  

4 Sy. no 99 - 76 guntas as per village maps and 
Dishaank (SSLR) survey settlement and land records 
mobile app of Government of Karnataka is not shown at 
all - nothing is known about it in the ATR dtd 
05-08-2022 

It seems that the same is encroached by BDA and a 
layout is carved out of that. 

From the above points it is evident that the survey of the lake is 

incomplete and has many discrepancies. 
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( Copy of the relevant revenue records are attached as annexures) 

We request that the hon’ble tribunal direct the authorities to conduct a 

complete survey of all the survey numbers pertaining to Kembattahalli 

Lake.Further, all encroachments within the lake area be removed without 

delay to restore the lake to its original state. 

 

Pic 1 : showing little water in one part of the lake as on  14.08.2025 
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Pic 2: Other part of the lake dry  as on 14.08.2025 

 

Pic 3: Shows construction on survey no 99 which is another part of the 
lake. There is a layout now and construction in full swing. ATR does not 
survey this. Taken on 14.08.2025 
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2.​ Storm Water Drains and Water Flow Issues 

The Kembattahalli lake has two inlets shown in the photos. The lake was 

rejuvenated in 2022 and the lake was full with water in 2022 and 2023 

[pictures attached]. Since the year 2024 the lake has not been receiving 

adequate water. In fact the water is so little that only a quarter of the area of 

the lake shows water and the water is shallow. Only one of the inlets is 

receiving water and that too very little. At the other inlet all the water is being 

diverted and is not flowing into the lake. It is possibly water mixed with 

sewage.  

But it is an engineering problem as the authorities have to ensure that the lake 

receives water, storm water drains are not contaminated with sewage 

discharge. In case of sewage discharge provisions like wetland have to be 

provisioned to deal with the situation. 

We have been requesting the authorities[BBMP- lake department, storm 

water department, ward offices]  to look into the issue of inadequate water 

flow to the lake by conducting an inspection to find out any water diversions 

upstream/ blockages/ engineering problems at the inlets or elsewhere. 

However, the authorities are not taking any action to diagnose the problem 

and find a solution. The departments involved are either directing us to some 

other department or giving some reason like the rainfall is inadequate. We 

have presented to them the fact that lakes in the vicinity[around 5km radius] 

are full and also IMD data about rainfall to which they have no answers. 

The authorities have taken the easy way out by opting to divert stormwater 

drains that carry sewage water, rather than addressing the root cause of the 

sewage contamination. This approach has proven ineffective and has resulted 
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in the lake holding only 10% water, despite adequate rainfall reported by the 

Indian Meteorological Department (IMD) for Bengaluru.  

The authorities have also turned a blind eye towards desiliting of the storm 

water drains which is essential for adequate water flow. In fact we got some of 

the drains feeding the lake cleaned in July 2025 after our continuous 

follow-up. 

We request that the Hon’ble Tribunal issue directions to ensure that the flow 

of water via stormwater drains to the inlets is maintained, while sewage 

contamination is addressed at the source. Cleaning of stormwater drains 

should also be undertaken to ensure the free flow of clean water into the lake. 

We request that the authorities establish water flow measuring infrastructure 

at the lakes so that we can actually co-relate historic water flow and rainfall 

data which would be very helpful in lake management. 

 

Pic 4 : showing the inlets - 1 and 2. Inlet 2 all water diverted. Inlet 1 some 
water coming. Taken on 14.08.2025. It also shows temple, burial 
grounds. 
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3.​Multiple entries, incomplete fencing 

The affidavit filed by the KSPCB claims that fencing around Kembattahalli 

Lake has been completed. However, this statement is contradictory to the 

actual situation observed on the ground. Specifically: 

●​ The gates towards Sy. No. 99 and the one behind the temple towards 

Kembattahalli village have been left open. 

●​ This situation has created a thoroughfare for both pedestrians and vehicles, 

which is detrimental to the lake's protection. 

●​ Moreover, the open gates have facilitated garbage dumping near the gate 

behind the temple, further degrading the lake's environment. [Photographs 

attached for reference.] 

Given these circumstances, we respectfully request that the lake be 

completely fenced all around and the gate near Sy. No. 32/3 of Kothnoor 

village serve as a single entry point. Entrance to school and temple be 

provided only for people but not for vehicles. This would restrict unauthorised 

access and prevent misuse of the lake area. 
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Pic 5: Shows a gate stolen ? towards the BDA layout on the eastern side 
road on lake bed [listed on encroachment in one of the surveys], 
garbage dumps in lake premises, algal bloom in water. Taken on 
14.08.2025 

 

Pic 6: Gate missing on the southern side [Kembattahalli village], another 
garbage dump inside lake premises, Inlet 2 diversion, road on lake 
premises. Taken on 14.08.2025 
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Pic 7: Shows gate missing on west side towards layout by BDA ? This 
leads to survey no. 99 which is part of the lake. Taken on 14.08.2025 

4.​Marking of Buffer Zones and Geofencing 

Since the start of the year 2025, there is a great speed with which 

construction activities are being carried out in the vicinity of the lake. Many of 

the constructions are openly flouting the guidelines of the BBMP and are 

possibly in the bufferzone of the lake. BBMP has been allowing these 

activities and this is threatening the existence of the lake. 

The lack of demarcation of buffer zones has made it convenient for illegal 

constructions to come up in these critical areas. This lack of clarity makes it 

convenient both for the authorities and the public to evade law. 

We request that the hon’ble tribunal direct the authorities to :  
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●​ To mark buffer zones around the lake be using modern technologies 

such as geofencing to prevent future encroachments and illegal 

constructions and these be made available in public domain. 

●​ Conduct a survey of the existing constructions which have come up in 

the buffer zone of the lake and demolish them in a stipulated period 

specified by the tribunal. 

 

 

Pic 8:  Shows buffer zone constructions. Taken on 14.08.2025 

5.​Water Quality Reports and Degradation 

The Kembattahalli lake water looks greenish suggesting an algal bloom which 

in turn points to potential contamination of water by sewage and other 

contaminants. 
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The KSPCB has submitted water quality reports based on samples collected 

on 21.02.2024 and 04.03.2024, with corresponding reports dated 22.03.2024 

and 19.04.2024. The reports indicate that the water meets Class E standards, 

which are suitable only for irrigation, dust suppression, and controlled waste 

disposal, as per the Central Pollution Control Board (CPCB) guidelines. 

However, this classification raises serious concerns for the following reasons: 

●​ Class D water standards, which support wildlife and fisheries, are the 

minimum requirement for maintaining a healthy aquatic ecosystem for 

lakes like Kembattahalli. 

●​ On one hand, the KSPCB claims that there is no sewage entry into the 

lake, but on the other hand, the water quality has degraded to Class E. 

This contradiction has not been explained. 

We request the Hon'ble Tribunal to direct the KSPCB to provide a clear 

explanation for this degradation in water quality and take necessary remedial 

measures to ensure that the lake water meets Class D standards. 
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Pic 9: Sewage entering inlet 2 ? 

Summary: 

In summary, the Kembattahalli lake is facing several issues which threaten it’s very 

existence. We request the intervention of the hon’ble tribunal to preserve this lake 

and restore it’s ecology by issuing orders to the authorities to  : 

●​ Conduct a survey of all the survey numbers of the lake and remove 

encroachments. 

●​ Ensure the completion of fencing around the lake and lockdown multiple entry 

points which are being used for thoroughfare for vehicles and people in the 

lake area by making roads. 

●​ Conduct a survey of the structures that have come up in lake and lake 

bufferzones and demolish them in a specific timeline. 
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ANNEXURE I:  Kembattahalli village map from KLSR site [translated]
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ANNEXURE II:  Kothnur village map from KLSR site [translated] 
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Annexure III : Revenue record from KLSR site survey no. 3 [translated] 
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Annexure IV : Revenue record from KLSR site survey no. 32/3 [translated] 
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Annexure VI



DISHAANK snapshot showing all survey numbers of the Kembattahalli village 
(belonging to Kembattahalli lake): 
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Annexure VII



DISHAANK snapshot showing survey no.3 of Kembattahalli village (belonging to 
Kembattahalli lake): 
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DISHAANK snapshot showing survey no. 99 of Kembattahalli village (belonging to 
Kembattahalli lake): 
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DISHAANK snapshot showing survey no. 99 of Kembattahalli village (belonging to 
Kembattahalli lake): 
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DISHAANK snapshot showing construction on s.no 99 of Kembattahalli village 
(belonging to kembattahalli lake): 
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Annexure VIII

Revenue Records
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